
ACT No. XXIV OF 1923. 
. . 

[PASSED BY TEIE INDIAN LEGISI,ATURE.] 

(Received the assent of t1z.e Governor General olt the 19th 
July, 15'23.) 

I 

An Act t o  provide ior the forfeiture of the' 
estates and other property of. Mahendra. 

. . Partab Singh and for their grant t o  his 
son, ~ubjec6,to certain conditions. 

W HEREAS Mahendra Partab Singh, formerly a 
resident of Habhras in the District of Aligarh 

in the United Provinces, son of ,the late Raja 
Ghansham Singh Bahadur and adopted son of the 

*... 
late Raja Har Narayan Singh, did treasonably ally 
himself with and assist His Majesty's enemies in the 

. , 
late war and is now a fugitive from justice; and 

WHEREAS the estates o f  the said Mahendra 
. .  . 

Partab Singh have been and are now attached under 
the provisions of the Bengal State Prisoners Regu- 

*,:.:. . .. . .- . 111 of 1818. lation, 1818 ; and 
. .  .. 

WHEREAS the said Mahendra Partab Singh was, , . 

at the date of the attachment, possessed of certain 
.,.; 

moveable property and other such property has been 
acquired since the said attachment; and. 

WHEREAS it is expedient for the purpose of the '' 

proper administration of th.e sai.d estates and pro- 
perty and for preventing the use of the same or the 
income th.ereof in a manner prejudicial to the safety 
and good government of British India that all the 
right, title, interest, claim and demand of the said. 
Mahendra Partab Singh in the said estates and pro- 
perty should be forfeited and  thereafter be transfer- 

, 
. . red to his son. Prem Parta:b Singh, subject never- 

theless .to certain conditions; It is hereby enacted 
as follows :- 

1. This Act may be called the Mahendr 
. , .  Singh Estates Act, 1923. 

1 

[Price jour altltas and ltine 7)ies.l 



Mahendra ~ & t a b  Sinyh ~ s t a t e s .  [XXIV 

2. With effect from the commence 
Y Act, the whole of the estate, right, tit z. claim and demand whatsoever of the said Mahendra 

Partab Singh in, to or upon the property specified 
in the Schedule and in, to or upon any other im- 

. .. 

moveable or moveable property of whatever descrip- 
tion in British India, and in., to or upon all liberties, 
privileges, benefits, easements and appurtenances 
whatsoever belonging or ijl anywise, appertaining . . 

thereto or usually held or enjoyed therewith (all 
which estate, right, title, interest, claim and demand 
is hereinafter referred to as the property) shall 

. .  

absolutely cease and be extinguished, and thereupon 
JI the property shall become vested in His 'Majesty.. 

the 3. The Governor General in Council, as soon as 
may be after the commencemen.t of this Act, shall 
grant the property to Prem Partab Singh, son of the 
said Mahendra.Partab Singh, subject to such pro- 
visions, restrictions, co~nditions and limitations over 
as he may think fit. 

F 
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THE SCHEDULE-contd. 
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Ditto . . . 
Ditto . . . 
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Ditto . . 
Ditto . . 
Ditto . . 
Ditto . . 

Shop . . . . 
Shop of Lala Ram . 

Ditto . . 
Shop of Kunwar Sahib . 

Dittc. 

Ditto. 

Ditto. 

Ditto. ~ 

Ditto. 

Ditto. 

Ditto. 

Shop of Jugal Eishor. 

Shop of Gobind Saran. 

Shop of Kmwsr Sahib. 

Shop of Prashadi Lal. 

Shop of Sita Barn. 

Shop of Jagnr Nat:?. 

Door and Eoad. 

9ouse. 

Ditto. 

Ditto. 

Shop of Yaida\~ala. 

Ditto. 

Shop. 

Shop of Eunvar Sahib. 

Ditto. 

Ditto. 



Uahendra Purtab &'ifigh Estates. [xxrv 

d 0 
"2 

k 

U1 

5 
4 

l2 
g 
F4 

42 

$ 

3 
W 

54 

P 

" 
% 
g 

.* *' 
k an 

0 k . g g  
4 $ + 4  - 

A m z g ;  $ $ S $ j  z d 
:s $ 2 2  

$ 
s g $ $ f z ; $ ; a r  s d  a 

g w E E g ~ ~ a B I r : - ~ ~ z H  
"4 u 
0 0 

,,, w w , , , a  2 
0 0 0  0 0 0 0 0  $ 0  

g 2 
C C m trJ 

E g  g g g  g 2 ; g ;  2 s  

. . . . . . . . . . . . . . . .  
e D .a 2 
C 
$ 5 E! g a g ? , .  4 
2  *g 2 2 ~ 2 ~ ;  3 A 
B S  f * 2 $ 1 Z k ' :  2 o g Z g  9 r d Q  
2 0 0 , o  2 z 0 . *  
: ; i g g g $ Z " : ! e a ? . ?  
a P, a a k , a g , a g  2 2  

O O O O m a O a O a  - . 2 ; 2 e e o , &  2 ;  
. . . . . . . . . . . . . . . .  

D 
D . . . . . .  . .  9 . $  . $  

$ " m 

K G s s 2  g a z g g 8 . E :  2 . B  ..+ 

I % $ g g g g B a e a s  - , 
0 0 %  

" $  - 5  
o r n o  
U) U) 

g e 0' 0 

1 a a  w . g  2 e l ,  a 
!ii: $ i d  
. . . . . . . . . . . . . . . .  

rd 
P 
2 . . . . . . .  . . .  9  a 

C I :  m ,  
.* 4 2 o  o a . :  3 

63 g g " " S " g g  5 . s F i s  a a g . ; s z n w  ; ; a , .  
w 

0 

0 a 
2 9 8 8  

8 rn 2 e  B 
. . . . . . . . . . . . . . . .  

6 
3 
4= 

g 

- ,Y 
2.9 

. rd"  ' 

' * m o a  gas .g  
a " 3  

- 

. . . . . . . . . . . . . . . . .  
. . . . . . . . . . . .  . zl 

N ~ ~ O s a a O l - ~ ~ ~ ~ ~ ~ d a e J  
o O ) O ) a Q ) 1 - 1 -  m m . . .  Y . . . . . . . . . .  . ?  

. . 
. . . . . . . . . . . . . . . .  
. . . . . . . . . . . . . . . . .  
a s g g g g g g g g g g g g g g g  

I m O d N M w . a U 3  . m a a a a a a a $ % % $ Z S Z %  
i g  



. .  Do. -107 

DO. . .I06 
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Ditto . . .  
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Bazar Chakki . . 

Ditto. . . 
Gurhai . . .  
Zer Kotwali . . 

Shop of Kunyar Sahib . Shop-of Ganeshi . . 
Dltto Ditto . . 
Ditto Ditto . . 
Ditto Ditto . . 

Road Bandarban . . Ditto . . 
Shop of Kunwar Sahib . Street Balakhana . . 

Ditto . Street . . . .  
Ditto . Shop of Ramswarup j . 

Shop of Jaiswal . . Shop of Semi Ma1 , . 
Shop of Kunwar Sahib . Shop of Ramswarup . 
Door and Balakhana . Shop Of Kunwar Sahib . 

. . . .  . Shop of Kunwar Sahib Shop ' 
Shop of Madan La1 . Shop of Kunwar Sahib . 

. Shop of Sunar. . .  Shop of Gobindsaran 

Door and Road . . Shop of Kaserath Bazar 

Ditto . . Dltto 

Ditto . . Ditko 

Houseof DarbariLal . Door and Road . . 
Door and Road . . Temple of Ganeshi La1 . 
Shop of GiUo Ma1 . . Shop of Kunwar Sahib . 
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House. . . .  
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Ditto . . 
Ditto . . 
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Ditto. 
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Ditto. 

Door and Road. 
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House of Thathera. 
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Door and Road. 
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Shop of gunwar Sahib . 
Shop of Buddha . 
Shop of Kanhaiya La1 . 
Street . . . .  

Shop of Ganeshi Lal. 

Shop of Angan Lal. 

Shop of Kesodeo. 

Shop of Lala Panna Lal. 
m 

Kothi Ram La1 . . Door and Road. CO 

Ditbo . . Ditto. 

Door and Road . . Shop of Tathera. 

Shop of Ganga Prasad . Shop of Chhitar Mal. 
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Do. 1 house . Do. . Ditto . . .  Ditto . .  . . .  

. i 
Ditto 

. .  . . .  . .  . .  
Ditto. 

Shop Sarai Intizam dl i  Sarai Intizam Ali Rocd Shop of Babu La1 Shop of B. Psnm Lal. 

. . . .  Do. . . .  Balae Eila . .  Honse of Kea~~ers  Dd. S'nop of Maula Dad Ehan Shop of Jahnngh. 

Ahata (enclosure) . . Xadar Darwazs . . Flour 31iU of Tika Ram House oi Nana Bhatiara House Of E h ~ a j  Baksh . Road. 

Proprietary rights of the land on which public latrines are sitnated in Nohalla Iihiini Darwzza. 

9 Proprietary rights of the house of Babu Maluk Chand in MohuUa Sarai Rahman. 

10 Proprietary rights of the l a d  on which the workshop of ant is situated in Banna Cebi. 

E.-Dehra Dun. 
, 

AXOUPUT PAID OH 
House ACCoUX'P OP 

Kame of mauza. Pargana. Hhasrs -7: Kame of hous?s. Municipal No. sfy Xunicipal 
tax. Boundaries. 

awes. accruing. Rez,","e. Rent. 
-- ---- 

1 2 3 4 5 6 7 S 9 10 11 12 
-- ---- 

Rs. Es.A.P. 3ia.a.p. B.A.P. 

1 Karanpur khas Western Dun . 158 2.47 DiIkhushs . 44 Rajpur Road, 1,080 16 6 9 .. . . North .  ith hi Inverness. 
159 -14 Debra Dun. South . House of M. 
160 .1B T. Grey. 
161 -78 East . Cannl. -- West . Mauza S%law.ala. 

4 3.55 

2 Ditto . Ditto . 157 2.24 Inverness . 43 RaJpur Road, 600 16 6 9 .. . . North . Church and Ko- 
Debra Dun. thi D a y .  

South . Kothi Dilkhusha. 
East . Canal. 

P I West . Mama Salswla. 
r 
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No. 

THE SCHEDULE-concld. 

PART 11. 

Nature of securities. + 

Post Office Cash Certiicates payable on 27th Sep 
tember 1923, viz.- 

Rs. 
Nos. A.D.-008471 to AD.-008480 

for Rs. 500 each . . 5,000 

Nos. A.B.-005789 to A.B.-005790 
for Rs-500 each . . . 1,000 

045222 to  2 045225 Of Rs. 100 u 
each . .  . . . 400 

N.1725 . . . . 50 

November 1921. 

5 per cent. War Loan 1921-1947, NO. 013192 - 
Inscribed stock No. 742 of 5 per cent. War Loan 

192G1947 . . . . 

Faee value. Price paid. I Date of purchase. 
In,%hose possession the . 

secusitizs, scripts, cel'tificates, . 
deeds, etc., are. 

7,350 

4,200 

Co3ector. Muttra. 

Collector, Nuttra. 

!0,973 0 0 

Collector, Alizarh. 

Dublic Debt Osee. 

15th August 1917 . . . 

10th October 1917 . . 



Inscribed ~ t o c k  No. 1753 of 5 per cent. War Loan, . . . . . . .  1923-1917 

5) per cent. War Bond, 1923 
v 

6 per cent TSnited ProPinces Bonds for Rs. 1,000 
each, Nds. C.-004358+and C-004359 dated 

Post Oflice Cash Certificates payable in 1924- 

as. 
No. T.-0:37810 . 50 
T 

NO.- -017967 . . - 100 . Y 
No. A.E.-047074 . . - 500 - 

650 - 
j) per cent. War Loan 1929-1947, No.018050 . 
Post Office Cash ~erti&ates payable on.12th S e p  

tember 1923- I 

' l&h April 1920 . . .  
11th November 1920 ! . . 

15th November 1921 . . 

15th November 1919 . . 

12th September 1918 

1 of Xs. 20-No. K.430543. . . .  
X - 

4 of Rs. 100 each Nos. 3.-088192 to 088195 

A of Rs. .so0 each Nos. A. D.408368 to 
4.D.-008370. 

Ditto. 

Collector, Aligarh. 

Collect.01, ditto.: 

Sgporintendent, Dehrs Dun. ' 

Ditto. * 


